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Odisha woman sexual abuse case: State DGP speaks to Delhi Police
Commissioner

https://www.thehansindia.com/news/national/woman-raped-dumped-in-delhi-914207

IANS | 14 Oct 2024 7:21 PM IST

bhubaneswar: Director General of Police (DGP) of Odisha Y.B. Khurania held
discussions with the Delhi Police Commissioner over the alleged sexual abuse of 34-
year-old Odisha woman in the Sarai Kale Khan area of the national capital on the
intervening night of October 10 and 11.A senior official of Odisha Police on Monday said
that the DGP has been personally monitoring all the developments regarding the case.

"The incident regarding the sexual assault of an Odia girl in Delhi is being followed up
with seriousness and sensitivity. Odisha Police is in touch with the family members of
the survivor and are also following up on the progress of the investigation with Delhi
Police. Arrangements has been made to facilitate the movement of family members
from Bhubaneswar to Delhi," said an Odisha Police source.

Two separate cases have been filed with the National Human Rights Commission
seeking its intervention in the case.Advocate and human rights activist Radhakant
Tripathy on Sunday moved the commission alleging that the Delhi government has
failed in its duty to protect the woman.The rights activist has urged the NHRC to
investigate the case independently and impartially. The apex rights body has also been
requested to issue directions for the rehabilitation of the victim with proper medical care
and compensation.

Notably, the victim woman, a nursing graduate from Odisha, was allegedly raped by
unknown miscreants who later dumped the victim in a semi-conscious state in Sarai
Kale Khan area of Delhi on the intervening night of October 10 and 11.The victim was
later rescued by the police team who took her to the AIIMS Trauma Centre where she is
currently undergoing treatment.Delhi Police have reportedly registered a case against
unknown miscreants under sections 70(1) [gang rape] and 115(2) [voluntarily causing
hurt] of the Bharatiya Nyaya Sanhita (BNS).The Delhi police sources stated that Multiple
teams have been formed to apprehend the alleged culprits involved in the brutal
incident.
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https://idtvindradhanush.com/human-rights-commission-sent-summons-to-ranchi-ssp/

By IDTV IndradhanushOctober 14, 2024No Comments0 Views
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Sexual assault of Odisha woman in Delhi: CM Mohan Majhi directs
CAW&CW IG S Shyni to leave for Delhi to review progress of probe

https://kalingatv.com/odisha/sexual-assault-of-odisha-woman-in-delhi-cm-mohan-majhi-
directs-cawcw-ig-s-shyni-to-leave-for-delhi-to-review-progress-of-probe/

By Subadh Nayak Last updated Oct 14, 2024

Bhubaneswar: Taking a serious note of the case of gang-rape of an Odisha woman in
New Delhi, Chief Minister Mohan Majhi has reportedly directed Crime Against Women &
Children Wing (CAW&CW) IG S. Shyni to visit the national capital city and review the
progress of probe into the matter.

Shyni also has been asked to meet the rape survivor and inquiry about her health
conditions. Besides, she will have a discussion with the Delhi Police on how to carry
forward the probe in proper co-ordination and give justice to the victim. She also has
been directed to assure all cooperation of the State Police during the investigation of the
case.

Earlier in the day, DGP YB Khurania spoke to the Delhi CP and asked about the
progress of the case.

Meanwhile, the relatives of the victim and a DSP of the State Police have landed in
Delhi to meet her.

It is to be noted here that some unidentified miscreants alleged raped the Odisha
woman and later threw her in the Sarai Kale Khan area of Delhi on the intervening night
of October 10 and 11. Police somehow rescued the woman and admitted her at AIIMS
Trauma Centre where she is currently undergoing treatment.

Police have started a probe into the matter after registering a case under sections 70(1)
[gang rape] and 115(2) [voluntarily causing hurt] of the Bharatiya Nyaya Sanhita (BNS).

Likewise, two cases have been filed with the National Human Rights Commission
seeking its intervention in the case.
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Rights Activist Moves NHRC over Alleged Sexual Abuse of Odisha
Woman in Delhi

https://newsroomodisha.com/rights-activist-moves-nhrc-over-alleged-sexual-abuse-of-
odisha-woman-in-delhi/

https://odishabarta.com/human-rights-activist-moves-nhrc-over-sexual-abuse-of-odisha-
woman-in-delhi/

FeaturedOdisha By Newsroom Odisha Network On Oct 14, 2024

Bhubaneswar: A case has been filed with the National Human Rights Commission
(NHRC) over the suspected sexual abuse of an Odisha woman who was rescued by
police in the Sarai Kale Khan area of Delhi on the intervening night of October 10 and
11.

Advocate and human rights activist Radhakant Tripathy has filed the case alleging the
Delhi government of failing to protect the destitute and hapless woman.

Tripathy further accused the government of Delhi has learnt nothing to take precautions
and preventive measures even after the Nirbhaya case. The rights activist also urged
the NHRC to investigate the case independently and impartially’.

The apex rights body of India has also been requested to issue directions for the
rehabilitation of the victim with proper medical care and compensation.

Resident Commissioner of Odisha in Delhi, Vishal Gagan said that a senior woman
official is in touch with the victim and the local police. He further stated that the Delhi
police has been assured of financial and other required support in the case.

Sources claimed that the victim’'s family members have left for New Delhi after the
incident came to fore. Meanwhile, Biju Janata Dal leader and Rajya Sabha MP Manas
Mangaraj on Sunday launched a scathing attack on the state government over the
unfortunate incident.

“Shocking brutality in Delhi! An Odia Woman gang-raped in the National Capital 3 days
ago on the eve of Dussehra, stranded on the streets; and later admitted to AIIMS
Trauma Centre,” wrote Mangara.

He alleged that the state government has been busy in festivities and has no time to
issue any statement on the brutal incident.

“Call it negligence or apathy, the Odisha Government has turned a blind eye to the
plight of distressed woman and seems to be busy in holidays. The CM is visiting Puja
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Pandals, but has no time to make a statement on #OdiaAsmita being brutally assaulted
in Delhi,” alleged Mangaraj.

As per reports, one 34-year-old woman, a nursing graduate from Odisha, was allegedly
raped by unknown miscreants who later dumped the victim in a semi-conscious state in
Sarai Kale Khan area of southeast Delhi on the intervening night of October 10 and 11.

The victim was rescued by the police team and took her to AIIMS Trauma Center where
she is undergoing treatment.
The Delhi Police has reportedly registered a case against unknown miscreants under
sections 70(1) [gang rape] and 115(2) [voluntarily causing hurt] of the Bharatiya Nyaya
Sanhita (BNS).

Multiple teams have been formed to apprehend the alleged culprits involved in the
brutal incident.

—IANS
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Rights Activists Seek NHRC Intervention in Alleged Rape of Odisha
Woman in Delhi

https://odishabhaskar.in/crime/nhrc-probe-odisha-woman-rape-delhi-96298/

CrimeNationalOdisha By SWAGAT Last updated Oct 14, 2024 at 4:56 PM

New Delhi/Bhubaneswar: Rights activists have approached the National Human Rights
Commission (NHRC) demanding a thorough investigation into the alleged rape of a 34-
year-old woman from Odisha in New Delhi. Human rights advocate Radhakant Tripathy
and activist Jayanta Kumar Das filed complaints, seeking the Commission’s direction for
an impartial probe.

Tripathy criticised the Delhi government for failing to implement effective preventive
measures, despite the Nirbhaya case. He requested the NHRC to ensure an
independent investigation and proper rehabilitation of the survivor, including medical
care and compensation.

Das has further urged the Commission to direct the Delhi State Legal Services Authority
to provide Rs 10 lakh to the survivor, in line with the NALSA Compensation Scheme for
Women Victims/Survivors of Sexual Assault and Other Crimes — 2018.

According to reports, the woman, a nursing graduate from Odisha, was allegedly raped
by unidentified miscreants in southeast Delhi’'s Sarai Kale Khan area on the night of
October 10-11. The victim was found in a semi-conscious state and was taken by the
police to AlIMS Trauma Center, where she is receiving treatment.

The Delhi Police have registered a case under sections 70(1) (gang rape) and 115(2)
(voluntarily causing hurt) of the Bharatiya Nyaya Sanhita (BNS). Multiple teams have
been formed to apprehend the suspects involved in the crime.
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Sexual abuse of Odisha woman in Delhi: Rights activist moves NHRC

https://odishatv.in/news/odisha/sexual-abuse-of-odisha-woman-in-delhi-rights-activist-
moves-nhrc-246433

Advocate Radhakant Tripathy has filed a case with the NHRC over the suspected
sexual abuse of an Odisha woman in Delhi. The victim, a 34-year-old nursing graduate,
was rescued by police and is receiving treatment at AIIMS Trauma Centre. BJD leader
Manas Mangaraj criticised the Odisha state government for its inaction. The Delhi
Police registered a case and are investigating.

Published: Monday, 14 October 2024 Last updated: 14 October 2024, 12:09 PM IST

Acase was filed on Sunday with the National Human Rights Commission (NHRC) over
the suspected sexual abuse of an Odisha woman who was rescued by police in the
Sarai Kale Khan area of Delhi on the intervening night of October 10 and 11.

Advocate and human rights activist Radhakant Tripathy has filed the case alleging the
Delhi government of failing to protect the destitute and hapless woman.

Tripathy further accused the government of Delhi has learnt nothing to take precautions
and preventive measures even after the Nirbhaya case. The rights activist also urged
the NHRC to investigate the case independently and impartially’

The apex rights body of India has also been requested to issue directions for the
rehabilitation of the victim with proper medical care and compensation.

Resident Commissioner of Odisha in Delhi, Vishal Gagan said that a senior woman
official is in touch with the victim and the local police. He further stated that the Delhi
police has been assured of financial and other required support in the case.

Sources claimed that the victim's family members have left for New Delhi after the
incident came to fore. Meanwhile, Biju Janata Dal leader and Rajya Sabha MP Manas
Mangaraj on Sunday launched a scathing attack on the state government over the
unfortunate incident.

"Shocking brutality in Delhi! An Odia Woman gang-raped in the National Capital 3 days
ago on the eve of Dussehra, stranded on the streets; and later admitted to AIIMS
Trauma Centre," wrote Mangara,.

He alleged that the state government has been busy in festivities and has no time to
issue any statement on the brutal incident.

"Call it negligence or apathy, the Odisha Government has turned a blind eye to the
plight of distressed woman and seems to be busy in holidays. The CM is visiting Puja
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Pandals, but has no time to make a statement on #OdiaAsmita being brutally assaulted
in Delhi," alleged Mangaraj.

As per reports, one 34-year-old woman, a nursing graduate from Odisha, was allegedly
raped by unknown miscreants who later dumped the victim in a semi-conscious state
in Sarai Kale Khan area of southeast Delhi on the intervening night of October 10 and
11.

The victim was rescued by the police team and took her to AIIMS Trauma Center where
she is undergoing treatment.

The Delhi Police has reportedly registered a case against unknown miscreants under
sections 70(1) [gang rape] and 115(2) [voluntarily causing hurt] of the Bharatiya Nyaya
Sanhita (BNS).

Multiple teams have been formed to apprehend the alleged culprits involved in the
brutal incident.
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https://www.prabhatkhabar.com/state/jiharkhand/ranchi/nhrc-issued-notice-to-ranchi-
ssp-said-be-physically-present-know-what-is-matter
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Human rights activist moves NHRC over rape of Odisha woman in
Delhi

https://www.prameyanews.com/human-rights-activist-moves-nhrc-over-rape-of-odisha-
woman-in-delhi

Published By : Prameya News Bureau | October 14, 2024 11:27 AM

Bhubaneswar, Oct 14: A case was lodged with the National Human Rights Commission
(NHRC) on Sunday in connection with the alleged rape of an Odisha woman in Delhi.

Advocate and human rights activist Radhakant Tripathy filed the case accusing the
Delhi government of failing to protect the destitute and hapless woman, who was
rescued by the police in Sarai Kale Khan area of the national capital city on the night of
October 10.

Tripathy has also urged the NHRC to investigate the matter in an independent and
impartial manner.

He further accused the Delhi government of not learning to take precautionary and
preventive measures even after the Nirbhaya case.

The petition has also asked the Indian Summit Rights Authority to issue directions for
the rehabilitation of the victim with adequate medical care and compensation.

According to reports, a 34-year-old woman, a nursing graduate from Odisha, was
allegedly raped by unknown miscreants on October 10 night.

The victim was rescued in a semi-conscious state in Sarai Kale Khan area of southeast
Delhi on October 11 by the police and taken to AIIMS Trauma Center where she is
undergoing treatment.

The Delhi Police has launched a probe into the matter registering a case against
unknown perpetrators under Section 70(1). 1 (gang rape) and 115 sec. 2 (voluntarily
causing hurt) of the Bharatiya Nyaya Sanhita (BNS) Act.
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Odisha girl raped by fellow villager during Dussehra

https://sambadenglish.com/latest-news/odisha-qirl-raped-by-fellow-villager-during-
dussehra-7314750

A 19-year-old girl was allegedly raped by a fellow villager in Odisha’s Malkangiri district
on October 12. The incident took place at MV 80 village under Motu police limits during
the Dussehra festiva

byPriya Ranjan Swain Updated 14 Oct 2024 21:35 IST

Bhubaneswar: A 19-year-old girl was allegedly raped by a fellow villager in Odisha’s
Malkangiri district on October 12.

The incident took place at MV 80 village under Motu police limits in Malkangiri during
the Dussehra festival. The victim lodged a complaint in this regard with police yesterday
(October 13).

As per the complaint, the girl, who had lost her mother a few years ago, was alone in
their house in the night hours of October 12 as her father had gone to a nearby pond to
catch fish.

Taking advantage of the situation, accused Ashok Sarcar (26), a married person of the
same village, forcibly entered into the girl’s house and raped her.

Basing upon the girl's complaint, the police have registered case in this regard and
conducted medical examination of the victim.

The cops have launched a probe into the incident. However, the accused has
absconded soon after the incident.

Meanwhile, a petition has been filed with the National Human Rights Commission
(NHRC) in connection with the rape case.

Petitioner Jayanta Kumar Das has alleged police inaction in the case and sought NHRC
intervention to ensure justice for the victim.

The petitioner urged the NHRC to direct the police to arrest the accused immediately
and expedite the probe.

He also sought Rs 7 lakh as compensation to the victim as per the provisions of Odisha
Victim Compensation Scheme, 2018.



STATESMAN, Online, 15.10.2024

Page No. 0, Size:(0)cms X (0)cms.

%

g
NATIONAL HUMAN
RIGHTS COMMISSION

Odisha police in touch with Delhi counterparts in Odia woman rape
case

https://www.thestatesman.com/india/odisha-police-in-touch-with-delhi-counterparts-in-
odia-woman-rape-case-1503353249.html

Amid outrage over the alleged rape of a 34-year-old woman from Odisha in Delhi’s
Sarai Kale Khan Area some four days back, the Odisha police on Monday said it is in
touch with its Delhi counterparts seeking early arrest of the perpetrators of the dastardly
crime.

Statesman News Service | Bhubaneswar | October 14, 2024 4:58 pm

Amid outrage over the alleged rape of a 34-year-old woman from Odisha in Delhi’s
Sarai Kale Khan Area some four days back, the Odisha police on Monday said it is in
touch with its Delhi counterparts seeking early arrest of the perpetrators of the dastardly
crime.

The victim after being sexually assaulted was dumped in a deserted spot and was later
found in a semi-conscious state by a passerby. “The incident regarding sexual assault
of an Odia girl at Delhi is being followed up with seriousness and sensitivity. Odisha
Police is in touch with the family members of the survivor and is also following up
progress of investigation with Delhi Police.

Arrangement has been made to facilitate movement of the victim’s family members from
Bhubaneswar to Delhi. All necessary steps are being taken”, the State police
headquarters said here in a statement. Meanwhile ,the National Human Rights
Commission (NHRC) has taken cognizance of a complaint lodged by Supreme Court
lawyer Radhakant Tripathy in this regard.
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